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t [LABOUR OFFICERS AS MEMBERS OF THE
D.P.Cs

Oral Answers

*352. SHRI NAWAB SINGH CHAU-
IIAN: Will the Minister of WORKS,
HOUSING AND SUPPLY be pleased to refer to
the answers given to Unstar-red Questions
Nos. 497 and 498 in the Rajya Sabha on the
7th September, 1961 and state:

(a) whether his Ministry had not received
the Order issued by the Ministry of Labour in
1957 regarding the Labour Officers in the
Central Pool being made members of
Promotion 1 Committor- —

[ RAJYA SABHA ]

to Questioits 2128

SHRI ANIL K. CHANDA; Sir, the hon.
Member had tabled another question which
was to have been replied by the Labour
Minister on the 18th of this month. If you will
permit me, I will read out this answer. That
will clarify the whole position.

SHRINAWAB SINGH CHAUHAN: No.

MR. DEPUTY CHAIRMAN: He does not
want it.





